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• Government of Jammu and Kash • C . • 1 S . mrr, avr ecretarrat, Revenue Departmc t 
***** n. 

Notification 
Srinagar, the ~lfH July, 2019 

11.-ln exercise of the powers conferred by clause (b) of section 3 of the Jammu 
Kashmir Grant of Permanent Resident Certificate (Procedure) Act, 1963 (Act 

\111 of 1963) and in supersession of all previous notifications issued in this 
'(, the Government hereby appoint Mr. Guizar Ahmad Bhat, KAs, Additional 

Commissioner, Anantnag, to be the competent authority for purposes of the 
·Act, within the territorial jurisdiction ofTehsil Anantnag and Shangus of District 

g. 
By ordc1· of the Government of Jammu and Kashmir. 

Sd/-
(Shahid Anayatullah)IAS 

Commissioner/Secretary to Government, 
Revenue Department 

·Rev'LB/02/20 17 Dated: -!lll -07-2019 
~ th~- s· 
~cial Commissioner, Revenue, J&K, nnagar. 
,· 1onal Commissioner, Kashmir . . . D artment 

I'.'!P!r1ru to Government, General AdmmJs~~~'; J:~ce and .. Parliamentary 
~~""Hlil"l.l to the Government, Department 0 ' 

•· (With 7 spare copies) . 

. utyCommissioner, Anantnag. J&K Srinagar/Jammu . 

. or, Archives, Archeology & Museums; . fiormation 
Cl\ ) H 'ble Governor .or m . :u toAdvisor (KS to on Commissioner, Anantnag, . 
: Guizar Ahmad Bhat, KAS, Addl.Dep;tyfor publication in the Government 
~ ger Government Press,Jammu/Snnag ' 

t Revenue Deptt. . to Governmen ' :!. Secretary to Commissioner/Secretary 
.Website Revenue Department. l1 
6cation I Stock tile. (/1 s 

( nm Rnsool) KA 
Secretary to Goveromentt 

Deput D artme~t __, evenue ep _,IP 


